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India in must win T20
World Cup game

G. Krishnan
Chennai, Feb 26

India cannot afford to make
any mistake from now on in the
remaining two Super Eight matches
if they are to have any chance of
defending the ICC Men's T20 World
Cup. Since Sunday’s humiliation
at the hands of South Africa in
Ahmedabad, the perception about
the Suryakumar Yadav-led Indian
team has changed from being world
beaters to also-beatable and T20 is
indeed a game of who-plays-better-
that-given-day-wins.

But, this Indian team has
consistently played better than the
opponents over the last couple of
years that they are the No. 1 T20
ranked-nation in the world, their out-
of-form opener Abhishek Sharma
is still the No. 1 T20I batter and
spinner Varun Chakravarthy, the No.
1 T20I bowler. Thirty-seven wins
in 46 T20Is including two in Super
Overs, two No Result and only
seven losses since Rohit Sharma’s
Men in Blue lifted the trophy in
Barbados against the same Proteas
is something any team would be
proud of. That leaves with a loss
percentage of 15.22.

India have the least loss
percentage among the teams that
have made it to the Super Eight
in this tournament, the others’
corresponding figures reading
England 25.81, New Zealand 33.33,
Pakistan 41.51, Zimbabwe 48.89,
South Africa 54.05 and the West
Indies 56.25. Just one defeat in the
World Cup does not make this team
a good-for-nothing outfit, after all.

Some of the individual
performances did not go as per
plan. The top-order did not buy in
to the tactics when it mattered most,
like against South Africa when the
likes of Tilak Varma and Ishan
Kishan ought to have respected the
opposition bowling and not fallen
into their traps. Often, it is left
to captain Suryakumar Yadav and
the middle and lower-middle order
to make up for the early loss of
wickets. It is in these circumstances
that Varma’s strike rate that is
around a run a ball, which is not
enough in T20, is being dissected.

Also, the necessity to bat deep,
until No. 8 at least, has not allowed
the think-tank to go in with left-
arm wrist spinner Kuldeep Yadav.
Hence, Washington Sundar, who
has hardly had a good game time
leading up to the World Cup, and
who has done precious little in
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the matches that he played, both
with the ball and the bat when
promoted to No. 5, and also the
choice to play Rinku Singh, who
was expected to return to the
squad on Wednesday evening after
having left for home to attend to
his father who is unwell, to get
the team balance correct has forced
India to leave out their vice-captain
Axar Patel.

India’s batting coach Sitanshu
Kotak defended the team’s tactics
until this period. Speaking on
Wednesday: “I am not really
looking at how many times an
individual has failed because we
then start putting a pressure on the
way they batted. We should take
the last game defeat in our stride.
Yes, it was the worst game we
played in two years. We should not
think about it too much and just
move ahead. Our openers have not
clicked as well as we wanted. Ishan
obviously played brilliantly against
Pakistan. But, Abhishek had a little
rough patch. It is fine. I would not
stress too much on it. I'd rather
look ahead. We are preparing, we
are talking and we are planning
what oppositions are trying to bowl
at them -—off-spinners, the pacers
bowling outside the off-stump.”

An ideal scenario for India is
South Africa winning both their
remaining two matches, so they

finish with three wins in three
matches and top the group; India
win both their upcoming games
so that they finish second with
two wins in three. But, if West
Indies win against South Africa on
Thursday afternoon in Ahmedabad
and India defeat the Windies,
assuming SA defeat Zimbabwe in
the afternoon game on Sunday in
Delhi, it would be a three-way
tie. And, it is here that the Net
Run Rate comes into the picture,
which is not looking good for the
defending champions (minus-3.80)
at the moment as SA (Plus 3.80)
and WI (Plus 5.35) are far ahead

Zimbabwe, have nothing to lose
and like their former coach and
captain David Houghton said in
an interview a couple of days
ago, the African nation plays best
when nobody expects them to win.
Like India, they remained unbeaten
until their last match against the
Windies, losing by 107 runs.

Zimbabwe’s leg-spinner and
batter Ryan Burl sounded confident
on the match eve. He said: “It’s
obviously a must-win game for
us. It’s also a must-win game for
India. There’s obviously a lot at
stake here, being a World Cup
game. If we are to progress to the
semifinals, we both want to look
at winning Thursday’s game."

Australia to host Bangla
in Test series

Melbourne, Feb 26:

ICC World Test Championship
leaders Australia national cricket
team will host Bangladesh national
cricket team in a two-Test series
in August, with matches scheduled
in Darwin and Mackay, Cricket
Australia announced.

The opening Test will begin on
August 13 at Marrara Stadium
in Darwin, marking the return of
five-day cricket to the northern city
for the first time since 2004, while
the second and final Test will be
held at Great Barrier Reef Arena
in Mackay from August 22.

Australia currently top the World
Test Championship standings
following their 4-1 Ashes triumph
over England and will aim to
continue their strong run at home.

Cricket Australia CEO Todd
Greenberg said the board was
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to northern Australia.

“We’re delighted to bring Test
cricket to northern Australia and
look forward to a fantastic series
against Bangladesh,” Greenberg
said.

“It is no secret the international
calendar is now crowded, and
we’re fortunate to have world-
class facilities available in August,
ensuring we have another window
for Test cricket outside summer,’
he added.

Australia will travel to South
Africa for a three-Test series in
October after hosting Bangladesh,
before returning home for a four-
Test series against New Zealand
across December and January.

Bangladesh, currently placed eighth
in the World Test Championship
standings, are scheduled to host
Pakistan for two Tests in May
ahead of their tour of Australia.

Yoga_chmpions honoured in Chennai

Chennai, Feb. 26:

The 8th Tamil
Nadu-Puducherry Yoga
Championship was held

over

Yogasana Association
President Babu presided
the
while Vice-President

Association.
function,

and Mixer Manufacturers

West Mambalam Traders
Association Secretary

Head of Nanganallur
Sreesan Yoga Training
Centre, for preparing and
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When I first read about
the Galgotias University robotic
dog that turned out to be a
Chinese import wearing an Indian
nametag, [ felt an unexpected
wave of nostalgia.

This is exactly the sort of thing a
classmate did in Standard Three.
He submitted a drawing of a
horse that looked suspiciously
like the one printed on my
Camlin colour box. When the
teacher asked whether he had
traced it, he put on his most
patriotic face and said, “No miss,
inspiration.”

Unfortunately for Galgotias, the
international Al exhibition did
not have a teacher who could be
fooled, it had Google.

Imagine the scene. A proud
unveiling. Applause. Speeches
about innovation, Atmanirbhar
brilliance, and the future of

Indian robotics.

The dog trots out obediently.

Someone in the audience
whispers, “Isn’t that Unitree
Gol from China?” Silence.

Screenshots. Comparison videos.
Curtain.

What fascinates me is not
that someone tried to pass
off a Chinese robotic dog as
homegrown.

What fascinates me is the

confidence.

The swagger.

The belief that nobody would
notice.

That is not childish cheating.
That is adult boldness.
Somewhere along the way we
seem to have mastered a national
skill. Denial with straight faces.

Hunger Index says we are
slipping. No it is false. Human
rights groups raise concerns.

No it is propaganda. Corruption
statistics look embarrassing. No
such thing exists.

We have reached a point where
reality is merely a suggestion.
And when citizens cheer every
rebuttal like a cricket boundary,
institutions begin to believe their
own press releases.

So why not buy a robotic dog
from China and call it Sheru
Singh from Greater Noida. After
all, if we can argue with data,
why not argue with hardware.
The tragedy is not that we got
caught. The tragedy is that we
did not expect to.

Because in a domestic press
conference the matter could have
been managed. A committee
would have been  formed.
A clarification  issued. A
spokesperson would have said
the dog was only “inspired” by

Iceberg..!

China but spiritually Indian.

But this was an international
exhibition. The world has WiFi.
The world has product manuals.
The world has YouTube reviewers
who dismantle robotic dogs for
fun.

And there we were, surprised we
were caught.

We like to think this is the
tip of the iceberg. A small
embarrassment. No, this is the

iceberg in full daylight, floating
majestically, daring us to call it
a snowflake.

The robotic dog is not the real
problem. It is the comfort we
now have with make believe.
It is the applause that follows
every convenient explanation.

It is the belief that if we repeat
something often enough, even a
Chinese dog will start barking in
Sanskrit.

Look at the iceberg India. Not
angrily. Not defensively. Just
honestly.

Because innovation cannot grow
in a greenhouse of denial.

And a robotic dog may wag its
tail on command, but truth has
an inconvenient habit of biting
back...!

bobsbhanter @gmail.com

J&K make merry in Hubballi;
527 for 6 on day 2

-: Trinity Mirror
Sports Team:-

Hubballi, Feb 26:
Jammu and Kashmir
are making a strong
statement in their maiden
Ranji Trophy final versus
hosts Karnataka at the
Karnataka State Cricket
Association’s Rajnagar
Stadium. At the end of
day 2, J&K had reached
527 for 6 in 156 overs
with play being called off

Groundsmen cover the square after bad light
and rain stopped play.

in Chennai with an
enthusiastic participation
of 691 contestants.
The event was jointly
organised by the Tamil
Nadu Sports Yogasana
Association, Chennai Port
City Rotary Club, and
Padmam Yoga and Natural
Living.

The championship took
place at Ramakrishna
Matriculation School, T.
Nagar. Tamil Nadu Sports

Nandakumar delivered
the welcome address.

A total of 691
participants competed in
the event. A panel of
10 judges evaluated the
contestants, who were
divided into six age-based
categories. The top five
performers were awarded
trophies by industrialist
M. Thangachamy,
Secretary of the Tamil
Nadu Murukku, Chips

Nellai Sivaraj presented
certificates to the winners.
Special prizes were
awarded to Ramkumar,
Head of Avadi Maharishi
Patanjali Yoga School,
and Kesava Prakash,

bringing a large number
of participants to the
competition.

The event concluded
with a vote of thanks
proposed by Secretary
Ravi Arumugam.

ORIGINAL MENTIONED PROPERTY

DOCUMENT LOST PUBLIC NOTICE

Iamissuingthis public notice. During
my life time myself acquired income
property situateatplot no.289,blockno.2,
allotted by TNHB,under kodungaiyur,
phasell comprised S.NO.100/381 part
in the year of 2024 from eiumalai that
DOC.NO.2447/24ATS.R.0.,madhavaram.
Ifurther state thatrecentlytravellingto
meet my blood brother bhasarudeen
whoislivingatno.29,durgadevinagar,
2nd street, tondiarpet, Chennai-81 in
the mean time | lost original earlier
document TNHB executed favour of
krishnaveni that doc.no.234/34 and
allottee original receipt stand in the
name krishnavenl.If any one find the
saiddocument please contact overmy
mobile or at the following residential
address. |state that not mortgage to
anyone orany litigation and swearthe
statements are true.lf any body having
anyclaimorcarry outany transactions
overthesaidproperty byany 3rd party is
invalidandnotbindingenme.Ifhaveany
dispute onthe basis of the mentioned
missingsaiddocument they are invited
toregister the objections withme under
signed within 15days fromthe date of
publication of this notice. Now | am
[ ath fornon bilty
certificate purpose .

ISMAIL,

Slo.Ahamed,

Male aged about 51YRS,
No.111/105.Doss Nagar,

3rd Street kannigapuram,chennai-12
Cell.No 3940056786

PUBLIC NOTICE

This is to inform to the general public
that my client Mr. Kapala Jaya Kishare,
Son of Kapala Angaiah, residing at
No.19/10, Eden Garden, Cooks Road,
Perambur, Chennai-600 012, is the
sole and absclute owner of the
property bearing Door No.18/10, Eden
Garden, situated at Perambur Village,
comprised in R.S.No0.269/3 Par,
269/186, Block No.16, extent 1200
Sq.ft, was obtained by way of]
Settlement deed dated 19.01.2023 and
the same was registered as document
No.279/2023 in the office of the Sub
Registrar Purasaiwalkam. At the time
of taking zerox copy of original
document and related parent
document in the xerox shop at Eden
Garden to jamalia High Road on

02.022026 the original parent
document Ne.2310/1880 was
misplaced by me.

After the diligent search made by my
client, the said original document is
unable to find out by client. Hence | and
on behalf of my client request those
who find the above document is/are
requested to hand over the same to me
at the below mentioned address within
15 days from this notice. Finders will be
rewarded suitably.

S.Venkatesan, Advocate
No.337/G8, Paper Mills Road,
Perambur, Chennai - 600 011,

Cell 98400 52962

NAME CHANGE

I, SRIRAM RADHAKRISHNAN
SRINIVASAN, S/O. Kanniah
Radhakrishnan, Date of Birth:
10/07/1960, residing at No.236,

17th Cross Street, Mahalakshmi
Nagar, Nandivaram, Guduvancheri,
Kancheepuram - 603202. shall
henceforth be known as

SRINIVASAN RADHAKRISHNAN

SRIRAM RADHAKRISHNAN
SRINIVASAN

NAME CHANGE

I, N. RENUKA JAIN, W/O
NAVEEN BHANSALI, Date of
Birth:  30/09/2000, ADDRESS:
NO. 99/100  KALATHIYAPPA
STREET, CHOOLAI, CHENNAI
—-600112. Shall Henceforth
be Known as RENUKA NAVEEN
BHANSALI

N. RENUKA JAIN

NAME CHANGE

I, ARCHANA MEGHA LOUIS
MICHAEL LOUIS, W/O.Anbumani
Nithyanandam, Date of Birth:
24/12/1982, Place of Birth: Chirala-
Andhra Pradesh, residing at No:
27, Phase-2, heritage Vijayendra
Nagar, Telephone Nagar,
Perungudi, Chennai-600096,
shall henceforth be known as
ARCHANA ANBUMANI

ARCHANA MEGHA LOUIS|
MICHAEL LOUIS]

NAME CHANGE

I, Old Surname:BAVIRISETTY
Old Given Name: APARNA, W/O:
Bhavirisetty Madhusudhanarao,
Date of Birth: 16/03/1992, Place
of Birth: CHIRALA, residing at
Plot No: 1/1303, Kumutham
Nagar Extn Road, Mugalivakam,
Chennai, Pin:600125, shall
henceforth be  known as
New Surname: BHAVIRISETTY
New Given Name: APARNA

Old Surname:BAVIRISETTY

Old Given Name:APARNA

NAME CHANGE

1, Old Given Name: SANTHA
RAJ, Old Surname: SAMIKANNU
THANGARAJ, S/o. THANGARAJ,
Date of Birth: 16/12/1977,
ADDRESS : 41, EVP
SANTHOSH NAGAR, RAMAPURAM,
CHENNAI - 600089. shall
henceforth be  known as
New Given Name: SANTHARAJ
New Surname: THANGARAJ
Old Given Name: SANTHA RAJ,
Old Surname: SAMIKANNU
THANGARAJ

NAME CHANGE

|, PREETHI AMRISH, D/O.
KANTHAN SAMINATHAN, Date
of  Birth: 19/10/1984, Place
of  Birth: CHENNAI, residing
at New No.63, Old No.70,

Varadhapuram  2nd  Street,
Kottur, Chennai— 600085,
shall henceforth be known

as PREETHI SAMINATHAN
KANTHAN
PREETHI AMRISH

early due to bad light and
drizzle.

With three days
remaining and the pitch
looking docile, the match
could be headed for a
decision on the first innings
lead - unless J&K bowlers
are able to dent the strong
Karnataka batting line-up
that includes international
stars K.L. Rahul, Mayank
Agarwal, Devdutt Padikkal
and Karun Nair, who have
anchored the batting with
aplomb in the team’s
march to the final.

"The wicket seems to
be getting drier; though
it may help the seamer, I
think there could be some
turn on the fourth day,"
J&K skipper Paras Dogra
said after the match.

The onfield heroics of
J&K batters was slightly
overshadowed by a head-
butting incident involving
Paras Dogra. The J&K
skipper struck a gritty
70 and shared a crucial
110-run partnership with
wicketkeeper-batsman
Kanhaiya Wadhawan (70).
Dogra, however, brushed
aside the event post match
as a "heat of the moment"
reaction and all was well.

The flashpoint occurred
shortly after Dogra edged
a boundary off Prasidh.

Television visuals showed
the J&K captain turning
towards Aneesh at
silly point following a
verbal exchange before
deliberately head-butting
the substitute’s helmet,
triggering immediate
tension in the middle.

Though the situation
was brought under control
with the intervention of
senior Karnataka players
and the umpires, the
incident did leave a bitter
taste and exposed the
pressures that players face
on the field. According
to some sources, the
constant sledging by the
Karnataka substitute led
to the impulsive action
of the J&K skipper,
who is reported to have
apologised later.

The day began with
Karnataka sniffing early
opportunity. The second
new ball was taken at

87.1 overs, and suddenly
there was shape, seam and
sharper intent. Shubham
Pundir, who had resumed
on a majestic 117, added
only a handful before
falling for 121 - a fine
innings of 247 balls
adorned with 12 fours and
two sixes - miscuing a
flick off Vidyadhar Patil.

Soon after, Prasidh
Krishna found that teasing
corridor outside off to
remove Abdul Samad for
61, caught behind as the
ball straightened. For the
first time in the match,
Jammu & Kashmir were
made to look human.

At 307 for in 95.2
overs, Dogra (who had
earlier retired hurt on
nine when the score was
179 for two) returned
to the crease with quiet
resolve. There was

his method. He left well,
defended late and when
the bowlers erred, he
drove with soft hands.

Alongside him,
Kanhaiya Wadhawan rode
his luck - surviving a
dropped chance here, a
missed stumping there,
even a successful review
at 110.3 overs when
UltraEdge revealed a faint
glove after he had been
given out leg-before.

At tea, J&K had
reached 478 for six.
Karnataka’s hopes of
early breakthrough
thereafter was thwarted
by Sahil Lotra 57 not
out (73b, 7x4) and Abid
Mushtaq 20. The visitors
hope reach 600 runs to
put pressure on the home
team. There is anticipation
that J&K Chief Minister

nothing flamboyant about

Omar Abdullah might
visit on the final day.

NAME CHANGE
1, ELAYARAIJA, S/o.
Kasinathan, Date of Birth:
19/03/1974, ADDRESS:
PLOT H3, PESIL GREEN 2ND
STREET, IRANDAN KATTALAI,
CHENNAI -600122. shall
henceforth be known as
ILAIYARAJA
ELAYARAJA

CHANGE OF NAME

|, YOGESWARI ASHOKKUMAR,
D/o. Balasubramanian,
Wilo. Ashokkumar, Born on
02.05.1983, residing at B1,
S2 Blucon Pristine, 122/1B3,
MRK Nagar 2 Sireet,
Kolapakkam, Chennai - 600
122, shall henceforth be
known as YOGESWARI
BALASUBRAMANIAN.

- Yogeswari Ashokkumar

|, Bharathi Priya Prakash
(Aadhar Card No. 5823 3581
3672, Mobile: 9840797629),
Wio. K. Prakash, R/o. 31, F3,
Sree Kanna Homes, 2nd
Main Road, Hindu Colony,
Puzhuthivakkam, Chennai -
600 091, shall henceforth be
known as BharathiPriyaK.
Bharathi Priya Prakash

PROPERTY DOCUMENT MISSING

|, Ayyanna Rao P (Aadhaar No.475567108317) S/o. Late PVL Parameswara Rao,
Hindu aged about 69 years, and residing at P2C3D XS Real La Celeste, Netaji
Street, Rajarajeswari Nagar, Madanandhapuram, Chennai 600125, do hereby
inform to the General Public that on 23-02-2026 | have lost the Original Sale Deed
Documents of our property in the name of my Grandmother Late Rajeswaramma P,
situated at No 56/134, Venkatadri Street, Kosapet, Purasawalkam, Chennai
600012 in Document No.1853 of 17/06/1966 registered at the SRO West Madras,
while the documents were kept in my bag while taking photo copies at a Xerox
centre on Mayor Basudev Street, Old Washermenpet, Chennai during my visit
nearby. If anyone finds the above said sale-deed documents, please contact me
over my phone or at the following address.

CONTACT DETAILS: Ayyanna Rao P, Sio. LATE PVL Parameswara Rao -
P2C3D XS Real La Celeste, Netaji Street, Rajarajeswari Nagar,
Madanandhapuram, Chennai 600125. Mobile No.7010154261

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary
Liquidation Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
“AMB LIFTING SOLUTIONS PRIVATE LIMITED"

FORM A

1| Name of Corporate Person

 AMB LIFTING SOLUTIONS PRIVATE LINITED

2 | Date of Incorporation of Gorporate Persan

05/11/2007

Incorporaled Registersd

3 | Authority Undee Which Corporale Person &

Registrar of Gompanies, Chennai

Person

4 | Corporate Identity Number | Limited
Liahility Identity Number of Corporate

U51103TN2007PTCOBS268

5 | Address 0f The Registered Office And
Principal Office (if any) of Corporate Person

No.1, Perianna Maisiry Street Broadway,
Chennai- 00001, Tamil Nadu, india

Corporate Person

6 | Liguidation Commencement Date of

23" February, 2026

the Liquidator

T | Name, Address, Email Address, Telephone
Number and the Registration Number of

Name : Premnerayan Ramanand Tripathi

1. Correspandence Address:

Door A, Second Foor, 87, Kundrathur Main Road,
Kumananchaved, Poonamelee, Chennai - 600036,
Tamil Nadu, India

2. Dffice Address:

08, 6th Flaor, Shivalik Square, Near Adani CNG Pump,
132 R Ring Fload, New Vadj, Shmedabad- 380013,
Gujarat, India.

Email Address : premnarayan.cs(@gmad com
Telephone Number ; +91-B9800 26497

|BBI Registration No.:
IBBLTPA-D02P-NOCS54/2017-2018/11693

8 | Last Date For Submission Of Claims

24* March, 2026

against item 7.

Nolice is hereby given that the AMB Lifting Solutions Private Limited has commenced
voluntary fiquidation on 23® February, 2026.

The stakeholders of AMB Lifting Solutions Private Limited are hereby called upon to submit a
proof of their claims, on or before 24" March, 2026 ta the liquidator at the address mentioned

The financial creditors shall submit their proof of claims by slectronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

The claims may be submitted in the Scheduled Forms B, C, D, E and F in terms of Regulations
16, 17, 18 and 19 of the Insolvency and Bankruptey Board of India (Voluntary Liquidation
Process) Requlaions, 2017 by the Operational Creditors, Financial Creditors, Workmen or
Employees, Authorized representative of workmen or employees and other Stakeholders, as
the case may be. The aforesaid regulation and relevant forms are available on the website
www.ibbi.govin of the Insalvency and Bankruptey Board of India.

Submission of false or misleading proofs of claim shall atiract penaties.

Date: 26/02/2026 Premnarayan Ramanand Tripathi
Place: Chennai (Liquidator)
IBBIIPA-002/1P-NO0S54/2017-201 811693
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IN THE COURT OF DISTRICT MUNSIF
AT THIRUVOTRIYUR
I.LA.No.3 / 2024
In
0.S. No. 46 OF 2024
G.T. Raja, S/o. Gunasekaran,

No.56/13,N.S.R. Road,

Thiruvottiyur, Chennai — 600019
...Petitioner/Plaintiff
-Vs-

R-1 S. Mukesh Kumar,

S/o. Shantilal,
No.7/34,West Mada Street,
Kaladipet, Thiruvottiyur,

Chennai - 600 019.
...Respondent/Defendant
The  Plaintiff  above

named had filed Original Suit

1.A.N0.3/2024 in O.S. No. 46/2024
against you before the Hon'ble
District Munsif Court at Thiruvottiyur
and the above said case was
postured by 06.03.2026. You are
requested to appear before the
Hon'ble DMC Judge, Thiruvottiyur at
10.00 a.m. on 06.03.2026 neither in
person not through counsel. Failing
which the same will be decided in
your absence.
C. Rajesh
Counsel for Plaintiff

SHRIRAM FINANCE LIMITED

SRIPERUMBUDUR BRANCH VEHICLE FOR SALE
S.NO. | VEH.NO. MAKE MODEL

1. | TN16B9588 | TATA SFC 407-4 WHEEL FBT | 2015

CONTACT: MOHAN K, CELL NO : 9944999016

Bppr@ QuLGrrurrsilev eNBELL
6 SjeVIeuevaLD: WewTed) eidsvi ey emanGal, wewTel), Glgsene 600 068
CIN: L23200TN1984PLC010931
Website: www.tnpetro.com E-mail : secy-legal@tnpetro.com
Telefax: 044-25945588/69185588
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IN THE HON'BLE 111 ASSISTANT CITY CIVIL COURT AT CHENNAI
0.S. NO: 7083 OF 2025
M/s. CANARA BANK - (Saligramam Branch)
Rep.by its Senior Manager, Authorized signatory,
Having Office at Canara Bank,
No. 9/A/1, Kumaram Colony Main Road,
Vadapalani, Chennai - 600 026. ...Plaintiff
VS
1. Mr. M. Arun David, S/o. Mr. R. Muthiah,
Having address at,
No:15/8, K.K. Salai, Mathyalagan Nagar,
Saligramam, Chennai 600 093.
2. Mr. R. Ravindran (Co - Applicant)
S/o. Mr. R.S. Ramalingam,
Having address at,
No:15/8, K.K. Salai, Mathyalagan Nagar,
Saligramam, Chennai 600 093.
And also, At
No0.54/67, Lakshmi Theatre Road,
Shenoy Nagar, Chennai - 600 030. ...Defendants
Take notice that plaintiff filed a suit for claiming sum of Rs.2,68,914/-
(Rupees Two Lakhs Sixty-Eight Thousand Nine Hundred Fourteen Only)
with interest and other charges, Before the Hon'ble Il Assistant Judge
City Civil Court Chennai in O.S. No. 7083 OF 2025. In the said suit the
learned judge was pleased to order notice to you and notice taken and
the same was returned as left. After that the learned judge was pleased
to order substituted service by ordering paper publication. So come and
appear Before the Hon'ble lll Assistant Judge City Civil Court Chennai on
09.03.2026 at 10.30 a.m. Either in person or by council otherwise the case
will be decided in your absence.
J. JEYA SABARE ESWARAN
Counsel For Plaintiff
Flat1, Ground Floor, MM Apartment
New No 2 South Perumal Kovil Street,
Near Vadapalani Murugan Kovil,
Vadapalani, Chennai 600026
Phone No: 9940112350 / 9884826955
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BEFORE THE | ADDITIONAL JUDGE
CITY CIVIL COURT AT CHENNAI
1.A.No 1 /2025
In
A.S.Sr.No. 11449/2025

1.M. R. Seliyan
2.Tmt. Porkodi
Both are residing at:
A-10, Balaji Flats, No. 18,
Parangusapuram Street,
Kodambakkam, Chennai- 600024.
Petitioners/Appellants
s/
S. KAMARASU,
S/o. K. Singaram,
H-70/G4, Mullai Apartments,
Thiruvalluvar Nagar,
Thiruvanmiyur, Chennai - 600041.
Respondent/Respondent
To,
S. KAMARASU, S/o. K. Singaram,
H-70/G4, Mullai Apartments,
Thiruvalluvar Nagar,
Thiruvanmiyur, Chennai - 600041
Please take notice in .A.No 1 /2025
In A.S.Sr.No 11449/2025 His Hon'ble
| Additional Judge at, City Civil Court,
Chennai was pleased to order Paper
Publication to the Respondent and
returnable by 16.03.2026 Please
make it convenient to appear in the
above said Court on the above said
date at 10.30 am without fail. Failing
which the above Suit will be decided
in your absence and ex-parte order
will be passed.
G.V.SRIDHARAN
Counsel For Appellant

IN THE COURT OF DISTRICT
MUNSIF AT THIRUVOTRIYUR
0.S. No. 46 OF 2024
G.T. Raja, S/o. Gunasekaran,
No.56/13,N.S.R. Road,
Thiruvottiyur, Chennai — 600019.
...Plaintiff
-Vs-
D -1 S. Mukesh Kumar,
S/o. Shantilal, No.7/34,
West Mada Street, Kaladipet,
Thiruvottiyur, Chennai — 600 019.
...Defendant
The Plaintiff above named had
filed Original Suit O.S. No. 46/2024
against you before the Hon'ble
District Munsif Court at Thiruvottiyur
and the above said case was
postured by 06.03.2026. You are
requested to appear before the
Hon'ble DMC Judge, Thiruvottiyur at
10.00 a.m. on 06.03.2026 neither in
person not through counsel. Failing
which the same will be decided in
your absence.
C. Rajesh
Counsel for Plaintiff
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BEFORE THE | ADDITIONAL JUDGE
CITY CIVIL COURT AT CHENNAI
1.LA.No 1 /2025

In
A.S.Sr.No. 11448 /2025
1.M. R. Seliyan
2.Tmt. Porkodi
Both are residing at:
A-10, Balaji Flats, No.18,
Parangusapuram Street,
Kodambakkam, Chennai — 600024.
Petitioners/Appellants
/Vs/
S. KAMARASU, S/o. K. Singaram,
H-70/G4, Mullai Apartments,
Thiruvalluvar Nagar,
Thiruvanmiyur, Chennai — 600041.
Respondent/Respondent

To,
S. KAMARASU
S/o. K. Singaram,
H-70/G4, Mullai Apartments,
Thiruvalluvar Nagar,
Thiruvanmiyur, Chennai — 600041
Please take notice in I.LA.No 1 /2025
In A.S.Sr.No 11448/2025 His Hon'ble
| Additional Judge at, City Civil Court
, Chennai was pleased to order Paper
Publication to the Respondent and
returnable by 16.03.2026 Please
make it convenient to appear in the
above said Court on the above said
date at 10.30 am without fail. Failing
which the above Suit will be decided
in your absence and ex-parte order
will be passed.
G.V.SRIDHARAN
Counsel For Appellant
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IN THE COURT OF DISTRICT
MUNSIF AT THIRUVOTRIYUR
I.LA.No. 2 / 2024
In
0.S. No. 46 OF 2024

G.T. Raja, S/o. Gunasekaran,
No.56/13,N.S.R. Road,
Thiruvottiyur, Chennai — 600019
.. Petitioner/Plaintiff
'VS'
R-1 S. Mukesh Kumar, S/o. Shantilal,
No.7/34,West Mada Street,
Kaladipet, Thiruvottiyur,
Chennai - 600 019.
... Respondent/Defendant
The Plaintiff above named had
filed Original Suit 1.A.No.2/2024
in 0.S. No. 46/2024 against you
before the Hon'ble District Munsif
Court at Thiruvottiyur and the
above said case was postured by
06.03.2026. You are requested to
appear before the Hon'ble DMC
Judge, Thiruvottiyur at 10.00 a.m.
on 06.03.2026 neither in person
not through counsel. Failing which
the same will be decided in your
absence.
C. Rajesh
Counsel for Plaintiff
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BEFORE THE | ADDITIONAL JUDGE
CITY CIVIL COURT AT CHENNAI
1.A.No 3 /2025

In
A.S.Sr.No. 6946 /2025
Mr. V. RAVI, S/o. Vedagiri,
Flat No.3, Chaitali Apartment,
New No.20, 7th Cross Street,
Shastri Nagar, Adyar,
Chennai-600 020.
Petitioner/Appellant
Vs
1. Mrs. Lalitha Lakshmanan,
W/o. Lakshmanan,
2. M/s. Shriram Chits Tamil Nadu
Pvt. Ltd.,
Office at No.12,
Angappa Naicken Street,
Chennai 600 001.
Respondents/Respondents
To,
1. Mrs. Lalitha Lakshmanan,
W/o. Lakshmanan,
New No.51, Old No.28,
Dhamodharapuram Main Road,
Adyar, Chennai - 600 020.
2. M/s. Shriram Chits Tamil Nadu
Pvt. Ltd.,
Registered Office at No.12,
Angappa Naicken Street,
Chennai-600 001.
Branch at No.6, L.B. Road,
Sorrento Building, Il Floor,
Adyar Branch, Adyar,
Chennai-600 020.
Please take notice in I.A.No 1/2025
In A.S.Sr.No 11448/2025 His Hon'ble
| Additional Judge at, City Civil Court,
Chennai was pleased to order Paper
Publication to the Respondent and
returnable by 16.03.2026 Please
make it convenient to appear in the
above said Court on the above said
date at 10.30 am without fail. Failing
which the abovedecided in your
absence and ex-parte order will be
passed.Suit will be decided in your
absence and ex-parte order will be
passed.
G.V.SRIDHARAN
Counsel For Appellant

IN THE XXVIII ASST CITY CIVIL
COURT AT CHENNAI
E. P. No. 1792 Of 2025

in
Arbitration Case No.1363/09
M/s.CHOLAMANDALAM
INVESTMENT & FINANCE COMPANY
LIMITED (Formerly Known as
Cholamandalam DBS Finance
Limited) 'Dare House', No.2, N.S.C.
Bose Road, Parrys,
Chennai-600 001.
Rep by its Power of Attorney
Lakshmi K.V.
Decree Holder/Claimant
'VS'
THIRUNAVUKARASU N, Age: 56,
No. 48, Nehru Street, Kanagam,
Chennai, Tamilnadu - 600113
...Judgment Debtor - 1/
Respondent-1
Please take notice that the above
Execution Petition No0.1792 OF 2025
Came up for Hearing on 13.02.2026
Before thisHon'ble XXVIII ASSISTANT
CITY CIVIL COURT AT CHENNAI, the
Hon'ble Court was Pleased to order
notice to you by way of Publication
Returnable on 27.02.2026 you are
hear by requested to enter your
appearance in either in person or
through advocate before the same
Court on 11.03.2026 at 10.30 am
Failing which the above matter will
be heard your absence and suitable
orders passed.
S.K.MARIYAPPAN
Advocate
Counsel For Decree Holder

ENROLMENT NOTICE

After 10 days of the publication of this
notice and within three months there after
I, RAVICHANDRAN BALAGANESH,
Slo. Late RAVICHANDRAN §

ged

24 years, 1524 A - 2nd Sweet, Sr
Lakshmi Nagar, Velachery, Chennai.
Tamil Nadu 600042 intend having my

enrolment as an advocate moved before
the Bar Council of Tamil Nadu, Bar
council Buildings, High Court Campus
Chennai- 104,
Those who have any valid objections
may, notify the same to the Bar Council
within 10 days.

RAVICHANDRAN BALAGANESH

26-2-2026
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ENROLMENT NOTICE

After 10 days of the publication of
this notice and within three months
there after 1. SREERAM R, S/o.
RANGANATHAN V, Aged 24 vyears,

Old No 27, New No 22, Krishna
Nagar, First Main Road, Chrompet,
Kancheepuram, Tamil Nadu, 600044

intend having my enrolment as an
advocate moved before the Bar Council
of Tamil Nadu, Bar council Buildings,
High Court Campus Chennai- 104
Those who have any valid objections
may. notify the same to the Bar Council
within 10 days.

SREERAM R
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BEFORE THE HON'BLE DISTRICT
MUNSIF CUM JUDICIAL MAGISTRATE
COURT AT PALLAVARAM, CHENNAI
0.S.No. 251 of 2023
Mrs.R.Santhi, W/o.S.Ravindran
No.2, Janagiraman Street,
Nehru Nagar, Pallavaram,
Chennai-600 043
Vs
1.Mrs.T.Sumathi
W/o.Thiyagarajan
No.2H, Andavar Street,
Avl Nagar, Choolaimedu,
Chennai-600 094
2.Mrs.G.Ramadevi,
W/o0.Govindaraj
No.5/89, Aadhi Naidu Street,
Annai lllam, Pallavaram,
Chennai-600 043 ... Defendants
Please Take Notice that the above
matter filed by Mrs.R.Santhi
against you, came up for hearing
on 03.02.2026, before the District
Munsif Cum Judicial Magistrate,
Pallavaram, Chennai and the
Hon’ble Court was ordered to issue
notice through paper publication to
the 1st Defendant.
You are hereby requested to appear
in the above matter on 12.03.2026
at 10.30 a.m. in person or through
your Counsel before the District
Munsif Cum Judicial Magistrate,
Pallavaram, Chennai, failing which
the matter will be decided in your
absence.
Dated at Chennai on this the 25th
day of February 2026
J.Stanlin
Counsel for Plaintiff

.. Plaintiff
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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
“AMB LIFTING SOLUTIONS PRIVATE LIMITED”

1. | Name of Corporate Person | AMB Lifting Solutions Private Limited
2. | Date of Incorporation of |05/11/2007

Corporate Person
3. | Authority Under Which | Registrar of Companies, Chennai
Corporate  Person s
Incorporated/ Registered )
4. | Corporate Identity [ U51103TN2007PTC065268 |
Number / Limited ¢
Liability Identity Number ;
of Corporate Person

5. | Address Of The Registered | No.1, Perianna Maistry Street, Broadway, Chennai-
Office And Principal Office | 600001, Tamil Nadu, India

(if any) of Corporate
Person

6. | Liquidation 23+ February, 2026
Commencement Date of
Corporate Person

7. | Name, Address, Email | Name: Premnarayan Ramanand Tripathi
Address, Telephone
Number and the | 1. Correspondence Address:

Registration Number of the | Door A, Second Floor, 97, Kundrathur Main Road,
Liquidator Kumananchavedi, Poonamalee, Chennai - 600056,
Tamil Nadu, India

2. Office Address: 606, 6t Floor, Shivalik Square,
Near Adani CNG Pump, 132 Ft. Ring Road, New
Vadaj, Ahmedabad- 380013, Gujarat, India.

Email Address: premnarayan.cs@gmail.com
Telephone Number: +91-89800 26497

IBBI Registration No.:
IBBI/IPA-002/IP-N00554/2017-2018/11693

8. | Last Date For Submission |24t March, 2026
Of Claims

Notice is hereby given that the AMB Lifting Solutions Private Limited has commenced
voluntary liquidation on 23+d February, 2026.

The stakeholders of AMB Lifting Solutions Private Limited are hereby called upon to submita




proof of their claims, on or before 24t March, 2026 to the liquidator at the address mentioned
againstitem 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

The claims may be submitted in the Scheduled Forms B, C, D, E and F in terms of Regulations 16,
17,18 and 19 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017 by the Operational Creditors, Financial Creditors, Workmen or Employees,
Authorized representative of workmen or employees and other Stakeholders, as the case may be.
The aforesaid regulation and relevant forms are available on the website www.ibbi.gov.in of the

Insolvency and Bankruptcy Board of India.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 26/02/2026
Place: Chennai

Premnarayan Ramanand Tripa
(Liquidator)
IBBI/IPA-002/IP-N00554/2017-2018/ 11693
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